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RAJYA SABHA 

Wednesday, the  23rd March, 1988/3 
Chaitro, 1910 (Saka) 

The House met at eleven of the clock, Mr. 
Chairman in the Chair. 

ORAL ANSWERS TO QUESTIONS 

Deterioration in AI performance    despite 
the change in the Board of Directors 

*401. SHRI GURUDAS DAS GUPTA: 
Will the Minister of CIVIL AVIATION be 
pleased to state; 

(a) whether it is a fact that the per-
formance of the Air-India had deteriorated 
during the year 1986-87 despite the inclusion 
of high-powered personnel from various 
fields in the board of directors; 

(b) if so, what are the details in this 
regard; and 

(c) what steps are proposed to be taken 
to improve the performance of Air India? 

THE MINISTER OF HEALTH AND 
FAMILY WELFARE AND THE MINIS-
TER OF CIVIL AVIATION (SHRI MOTI 
LAL VORA): (a) to (c) A Statement giving 
the requisite information is placed on the 
Table of the Sabha. 

Statement 

(a) and (b) During the year 1985-86, 
Air-India recorded a net profit of Rs. 
66. 00 crores, which amount included Rs. 
J 7. 79 crores depreciation written back due 
to the loss of Kanishka (VT-EFO). In 
1986-87, though the profit was only Rs. 
30. 16 crores, there was an increase in the 
number of passengers and freight carried 
as well as the passenger and overall load 
factors.  \ 

(c) To further improve the performance of 
Air India, the following steps are being 
undertaken: — 

(i) As the first step towards improving 
the product, a faster non-stop service 
between India and UK has been introduced 
with effect from 15th February, 1988. 

(ii) Efforts are being made to improve 
inflight services and ground handling. 

(iii) In order to update and augment the 
Air India fleet, two Boeing 747-300 
(Combi) aircraft will be inducted in 
October|November, 1988. 

(iv) A special cell has been created for 
business class traffic with a view to 
improving yields. 

(v) Computerised passenger check-in-
has been introduced in Bombay and Delhi 
is gradually being extended to other 
airports. 

SHRI GURUDAS DAS GUPTA: Mr. 
Chairman, Sir, the statement that the Minister 
has made before the House is really evasive. 
He has to admit that there has been a decline 
in profits. In 1985-86, it was about Rs. 66 
crores and the next year it slumped down to 
Rs. 30 crores. There has been a sharp decline 
of profit of Air India, undoubtedly. What have 
been the causes ? The Minister has been silent 
over this. According to me, the loss is Rs. 30 
crores annually. It is a strain on the budget of 
the Air India because of capital and interest 
cost. The country has purchased a number of 
new aircraft and from whom have we pur-
chased and what is the price? As is well 
known, there has been a canard against India's 
Airlines in the Western countries. Even then 
our love for the Western aircraft has not been 
lacking. We have been purchasing Boeings 
from America Of Airbuses from France and 
Britain. My point or question is, why is it that 
we are purchasing aircraft exclusively from 
the Western countries which is having a 
serious constraint on our foreign exchange, 
without considering the proposal of 
purchasing even better type of aircraft from 
the Soviet Union who are ready to have an ag-
reement on the basis of rupee payment ? Why 
is it exclusively from the Western countries 
that we are purchasing aircraft which is having 
so much of big constraint on our foreign 
exchange reserve ? 

SHRI MOTI LAL VORA: Sir, the first 
question the hon. Member has asked it 
regarding minimization  of profits. In the 
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year 1985-86, as I have said, we got a net 
profit of Rs. 66 crores. In the year 1986-87 the 
profit was reduced to Rs. 30. 16 crores. As the 
hon Member has very well said, it is due to 
depreciation of about 6 aircraft we had to 
purchase. We had to pay depreciation of Rs. 
60. 22 crores, insurance of Rs. 12. 34 crores 
and interest of Rs. 43. 97 crores. This all 
comes to Rs. Ill crores. But overall 
performance of the Air India, if I may say so, 
has improved very much. The revenue passen-
ger carried during the year 1985-86 was 17, 
80, 027 and in the year 1986-87 it was 18, 30, 
078. Passenger load factor in comparison to 
85-86 has gone high. It was 66 in the year 
1985-86 and in the year 1986-87 68. 8. 
Overload factor has also risen, it has gone up 
from 60. 4 to 63. 1. So, in all these cases we 
may say that the performance of Air India has 
not deteriorated. The reason for losses or 
minimisation of  profit, I have  narrated  very 
well. 

SHRI GURUDAS DAS GUPTA: Before I 
put my second supplementary, I seek your 
protection. 

MR. CHAIRMAN: His question is, why 
are you purchasing aircraft from Western 
sources and not from the Soviet Union ? 

SHRI MOTI LAL VORA; Sir, the Air 
India has taken on net lease basis IL-62M 
from the USSR. So, we have taken from the 
USSR also. 

SHRI GURUDAS DAS GUPTA: Sir, 
he has not answered why it is that you are 
purchasing exclusively from them without 
considering the proposal from others. That 
aircraft we can purchase on money basis. I 
want protection, Sir. I want an answer to this 
before I put my second  supplementary. 

SHRI MOTI LAL VORA: Sir, the aircraft 
is purchased from wherever we get it at a 
reasonable rate. It does not mean that we are 
purchasing at higher rates. When we find 
reasonable rates somewhere, we go there for 
purchase. That is  very simple thing. 

SHRI K. MOHAN AN: What about the 
quality. 

SHRI GURUDAS DAS GUFTA: Sir, the 
Minister is actually reading the statement 
prepared for him by the bureaucracy. T pity 
him because he is new in the post. 

SHRI MOTI LAL VORA: Sir, the hon. 
Member has said that the answer I am 
answering has been prepared by the 
bureaucracy. I do not deny it. Tile bu-
reaucracy has to assist, no doubt. But what I 
am saying has not been prompted by the 
bureaucracy, I am not getting any prompting 
from the bureaucracy. I am here to reply to 
the hon. Members. Definitely I have got the 
answer prepared by the bureaucracy. I do not 
deny that at all. 

We     have  taken    IL-62M    from     the 
USSR. Let my  friend  also know this. 

SHRI GURUDAS DAS GUPTA: My 
second supplementary, Mr. Chairman. I am 
not against the bureaucracy. But I do not 
want the bureaucracy to be over the head of 
the Minister. It seems that the bureaucracy is 
over he head of the Minister. 

SHRI MOTI LAL VORA: I deny that the 
bureaucracy is over the head of the Minister 
Neither has it been so at any time, nor is it so 
today nor will it be so in future. 

SHRI GURUDAS DAS GUPTA: Sir. my 
second supplementary is about the con-
stitution of the Board. It is a case of pity that 
the Board of Air India is being dumped wih 
people in leading positions who are having no 
faith in the policy and philosophy of public 
sector. The Government of India has brought 
in Mr, Rattan Tata to head the Board. Mr. 
Rattan Tata belongs to the same group in 
which Mr. J. R. D. Tata had pleaded for 
denationalisation or privatisation of Air India. 
Therefore, my second supplementary to the 
Minister is whether the Minister will consider 
the question of commitment towards the 
public sector before appointing them on the 
Board of Air lndia in the future. 

SHRI MOTI LAL VORA: Sir, we are very 
well satisfied that the persons who have been 
included in the Board are emi- 
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nent and they have knowledge and expertise 
also. So, we do not think of changing them 
at the moment As and when it arises, we will 
again think over that. 

SHRI A. G. KULKARNI: Sir, the hon. 
Minister in reply to the question has given 
certain measures which have been adopted to 
improve the efficiency. Sir, I am only 
worried, and I want to know i this specifically 
from the hon. Minister. During the last one-
and-a-half years there were about five 
reported incidents in which : he Air India 
flights which had carried the Prime Minister 
abroad had developed nags. Has the hon. 
Minister any explanation to offer ? The snags 
have been very adversely commented upon. 
They were endangering the life of the Prime 
Minister of this country. Will the Minister 
take, Jioper steps in this respect ? Even by the 
recent judgement one Managing Director or 
Deputy Managing Director has been ibsolved. 
But the point remains He might have been 
absolved on technical grounds But the 
maintenance and efficiency of the aircraft for 
VVIPs have to be maintained because it will 
create a confidence in the travelling public 
from abroad and fromi this country. 

Secondly, I would like to say that the 
Minister should not be carried away by the 
propaganda that the Board and the Chairman 
must be committed to socialism and to 
achieving commanding heights. This is all 
Bakwm. What he should be commit-ed to is 
to the increasing efficiency of the 
organisation, and nobody else. So. I will 
request the Minister not fo get carried away 
by such a notion 

SHRI MOTI LAL VORA: Sir, we have 
noted the suggestion given by the hon. 
Member. We will take all precautions. As 
regards the Board Members, as the hon. 
Member has said, we have achieved effi-
ciency in the last one and a half year as I have  
narrated  it earlier. 

SHRT A. G. KULKARNI: What about the 
snags? 

SHRI MOTI LAL VORA; As I have told 
you already, we will take all precautions. 

SHRI A. G. KULKARNI; What about the 
press reports about what has happened? Is  it  
correct? 

SHRI MOTI LAL VORA: I do not deny 
what has been reported in the press. 
Definitely we will look into it and all 
precautions will be taken in future. 

DR. (SHRIMATI) SAROJINI MAHISHI; 
Air India's performance was well known 
abroad once upon a time. I would like to 
know why this deterioration has taken place 
as far as its per performance represented in 
money value is concerned. Instead of getting 
Rs. 60 crores, they have earned Rs. 34 crores 
in the following year. I would like to know 
what are the other international airlines with 
whom the Air lndia is in pool in the west and 
also in the East, if possible, 

SHRl MOTI LAL VORA; As I have 
already said the detericration, as has been 
made out, is not like that. We have some plus 
points also in carrying the passengers. In that 
the load factor and also efficiency has 
increased. As regards the credibility of Air 
India, it is still high. It has been reported in 
the Press that according to the Survey 
conducted in Geneva its credibility has been 
lost. That is not correct. They have 
themselves categorically denied and said the 
Air India was not included at that time. T 
have got the information with me. 

DR. (SHRIMATI) SAROJINI MAHISHI: 
My question was, what are the other 
international airlines with which the Air India 
is in pool in the Western region  and also in 
the Eastern region? 

SHRI NIRMAL CHATTERJEE; The 
question is why the financial operations of the 
Air India have deteriorated. That question he 
is not answering 

SHRI MOTI LAL VORA; I have said that 
the financial operation of the Air India has 
not deteriorated. I am saying that 
emphatically. It has not deterioated, but 
because of the purchase of the Airline last 
year in the year 1986 we had to go in for 
depreciation. That is a thing which must be 
taken into account. Depreciation, interest and 
also insurance cost 
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have made the profit lesser than what it was 
in 1985-86. 

DR. (SHRIMATI) SAROJINI MAHISHI: 
Sir, my question has not been replied to. My 
question was, what are the other international 
airlines with whom the Air India is in pool in 
the Western re-, gions? 

SHRI MOTI LAL VORA; Sir, I request a 
notice for that. 

SHRI RAJNI RANJAN SAHU; The hon. 
Minister has said that the profitability is not 
declining and has given some figures towards 
deprecaition. and interest. But while replying 
to Unstarred Question 235 dated 24th 
February, 1988, he had said that in cargo 
traffic London-Delhi-London in 1985-86 it 
got 30. 40, in 1986-87 it got 37. 85 and in 
1987-88 its earning had declined to 28. 60. 
Likewise, London-New York-London 
formely in 1985-86 it got 12. 60 and in 1986-
87 this figure had come down to 11. 20 and in 
1987 88 it had come down still further to 9. 
20. May T know from the hon. Minister what 
is the profit before depreciation and interests? 
May I know from the Minister whether the 
Government is thinking to change the general 
sales agent who does not have previous 
experience of this line and that is why the 
profitability in cargo traffic is declining? 

SHRI MOTI LAL VORA: Sir, as far as the 
cargo traffic is concerned, it is not declining. 
Whatever suggestions the hon. Member has 
given we will definitely examine so that the 
performance of the Air  India  and  its cargo  
improves. 

SHRI  PARVATHANENI     UPENDRA: 
Sir, there are two or three factors which I would 
like to bring to the Minister's notice. One is, Air-
India has been losing $8 million annually on one 
sector, that is, from India to the United States, to 
New York. Secondly Air-India has 17. 000 
employees and is opera! ing only 20 aircraft as 
against Singapore Airlines which employs 9, 000 
people and operates 38 aircraft. Therefore, there 
is something seriously wrong with Air-India. My 
specific question is the Managing Director of    J 

Air-India whether he is committed o the brand 
which Mr. Das Gupta meant, 1 do not know, 
but he is committed to the organisation, as far 
as we know, he is an efficient man, we know. 
He has said in an interview to the New York 
Times "Most of the probelms of Air-India are 
arising because of political interference at all 
levels including Government meddle ing in 
such areas as staff appointments. " Mr. Vora 
has come now, I don't think he meant  him. 

Whatever his party thinks, we feel that he is 
an efficinet Minister. Will he kindly find out 
what are thte areas of political interference 
which the Managing Director has in his mind 
and try to remove them so that the airlines can 
become viable? 

SHRI MOTI LAL VORA: Sir, the hon. 
Member has said about the political in-
terference in Air-India and the Managing 
Director's interview to the New York Times. I 
do not say that he has not given an interview. 
He has given. But I assure the hon. Member 
that there will be no political interference. We 
want to make Air-India efficient and for that 
whatever is needed we will do. But political 
interference will not make Air-India 
sufficiently efficient. So  I can assure this 
thing also. 
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SHRl SURESH KALMADI; Sir, my 
question relates to marketing of Air India. I 
have read a newspaper report that Air India 
plans to do away with the symbol of 
Maharaja as the mascot. I would like to have 
confirmation on that. Secondly, the losses of 
Air India are on most sectors. The only major 
profitable sector of Air India is the Gulf 
sector where I think very exorbitant rates are 
being charged to our countrymen coming 
back from Gulf especialy people from South 
India like Kerala etc. I would like to know 
why such exorbitant rates are being charged 
and whether Air India is considering reducing 
the rates for the Gulf passengers coming back 
to India. 

SHRI MOTI LAL VORA: Sir, as the hon. 
Member has said, I may read out the whole 
frequency per week of Air lndia. As far as 
India and Gulf countries are concerned, out 
of 100, we are having 53 frequencies so that 
the Gulf countries are being  given   proper... 
(Interruption)... 

SHRI SURESH KALMADI: I am not 
asking that. I am asking about the exorbitant 
rates which are being charged from the 
passengers. 

SHRI MOTI LAL VORA: Generally, they 
are reducing the rates sometimes. So the 
losses which they are incurring are because of 
the reduction of rates there. They generally 
reduce the fare and we have to complete with 
the international market. 
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SHRI SURESH KALMADI: There is no 
competition. 

SHRI MOTI LAL VORA; There is 
competition. When they reduce the fare... 
(Interruption)... 

SHRI SURESH KALMADI: Nobody has 
been allowed to fly in that sector. Where is 
the competition? 

SHRI ATAL BIHARI VAJPAYEE: My 
information is that Maharaja is transferred to 
the Railways from Air India. 

 

 

SHRI RAOOF VALIULLAH: Sir, a survey 
was undertaken recently by the International 
Foundation of Airlines Passengers' 
Association in which Air India was listed as 
one of the ten most disappointing airlines. 
How did they come to this conclusion? I 
would also like to know from the hon. 
Minister whether, in view of this report and 
the survey conducted by the International 
Foundation of Airlines Passengers' 
Association, corrective measures have been 
taken by the management of Air India to 
improve its image. 

SHRI MOTI LAL VORA: Sir, iu the recent 
survey conducted by the International 
Foundation of Airlines Passengers' 
Association in Geneva, as the hon. Member 
said, Air India had been listed among the 
world's ten most disappointing airiincs. They 
have said this under the parameters with 
which the survey was undertaken. Air India 
took up this matter with Mr. Lipp-man, 
Executive Director of the Association, in 
Geneva in November/December 1987. The 
Executive Director has categorically stated 
that the reference to Air India is incorrect. 
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MR. CHAIRMAN: The maiter ends. Shri  
Narayanasamy. 

SHRI V. NARAYANASAMY: Mr. 
Chairman, Sir, the hon. Minister is telling us 
that the performance of Air India has not 
deteriorated. Sir, Mr. Rajan Jaitley, the 
Managing Director of Air lndia, has written to 
the employees of Air India stating that "to 
restore the image of Air India" which on his 
own admission has declined of late... He has 
said that Air India has enjoyed a lot of glory 
earlier but, unfortunately, in the last few 
years, it has been gradually deteriorating and 
the standard is going down. I would like to 
know from the hon. Minister whether the 
version of the Minister is correct or the 
version of the Managing Director is correct. 
And the Minister has given certain proposals 
for improving the efficiency in his reply. 
When have those proposals been 
implemented? 

SHRI MOTI LAL VORA: Sir, the 
Managing Director, as you know, has con-
tradicted that report. Just now, in my reply to 
Mr. Upendra, I have said. He has given an 
interview. After that he has contradicted   that   
item. 

SHRI V. NARAYANASAMY: Sir... 

MR. CHAIRMAN: He has given his 
answer. 

SHRI V. NARAYANASAMY; I am 
quoting. Has he written to the employees of 
Air India to improve the efficiency and 
performance? 

MR. CHAIRMAN: That is always there. 

SHRI MOTI LAL VORA: Sir, my sub-
mission is this. A Managing Director, 
whether he is in Air India or elsewhere, has a 
duty to write to his employees to improve the 
efficiency and to improve the working. I think 
it is not wrong. If he has written so, what is 
wrong in it? 

 

402. [The questioner (Shri Basudeb 
Mohapatra) was absent, For answer, vide col. 
29 infra]. 

*403. [The questioners (Shri Mukhtiar 
Singh Malik and Shrimati Renuka Chow-
dhury) were absent. For answer, vide col, 30 
infra]. 

Visit of Indian Tennis team to Israel 

* 404. SHRI M. A. BABY: Will the 
Minister of HUMAN RESOURCE DEVE. 
LOPMENT be pleased to state: 

(a) whether Indian Tennis team has been 
given permission to visit Israel to play Davis 
Cup matches there; and 

(b) whether any other sports Or cultural 
team/artistes from India visited Israel in the 
recent past and if so, the details thereof? 

THE MINISTER OF STATE IN THE 
DEPARTMENTS OF YOUTH AFFAIRS 
AND SPORTS AND WOMEN AND CHILD 
DEVELOPMENT IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRIMATI MARGARET ALVA); (a)  No, 
Sir. 

(b) No, Sir. 

SHRI M. A. BABY: Mr. Chirman, the 
reply may appear to be very satisfying but 
unfortuantely with the kind of experience we 
have with the behaviour of our Government I 
do not think that this reply can be taken on its 
face value. For example, last year Israeli 
tennis team visited our country and played the 
quarter finals in the Davis Cup... 

MR. CHAIRMAN; The question is spe-
cific and    the answer is specific. 

SHRI M. A. BABY: In relation to that I 
want to ask the honourable Minister, through 
you, whether the Government will give me a 
categorical reply that Indian tennis team will 
not be permitted to visit Israel. Here it is said 
that permission Ts not yet granted... 

MR. CHAIRMAN: Your question was 
specific and the answer was specific. Now 
you want to know about future. 


